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PAPERS LAID ON THE TABLE

NQITFIGATIONS -UNRER MINEg AND MINE-
RAL: REGULATION AND DEVELOPMENT
Acr

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
(SHRI KHURSHEED ALAM KHAN):
On behalf of Shri Pranab Mukherjee,
I beg to lay on the Table:

(1) A copy of Notification No.
GSR 760 (Hindi ang English ver-
sions) published in Gazette of
India dated the 15th August, .1981
authorising the Geological™ Survey
of India to carry. out detailed
investigations for Magnesite in
Tamil Nadue under sub-section (1)
of section 28 of the Mineg and
Minerals
lopment) Act, 1957.

(2) A  statement (Hindi and
English versions) showing reasons
for delay in laying the above
Notification.

{Placed in Library. Se¢ No. LT-
2943/81].
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NOTIFICATION VUNDER TOBACCO BOARD
ACT, ANNUAL REPORT OF AND REVIEW
ON COTTON TEXTILEg EXPORT PRODUC-
TION COUNQIL, BOMBAY FOR 1978-80
AND A STATEMENT
SHRI KHURSHEED ALAM
KHAN): I peg to lay on the Table:
*7(1)- A-copy of thé Tobacco Boaid
(Amendment) Rules, 1981 (Hindi
and English versions) published in
Notification' No. GSR 870 in Gazet-
te of India dated the 26th Septem-
ber, 1981, under sub-section (3) of
section 32 of the Tobacco Board
Act, 1975,

[Placed in Library. See No. LT-
2944/811. -

(2) (i) A copy of the Annual
Report (Hindi and English ver-
sions) of the Cashew EXport Pro-
motion Council Cochin, for the
year 1979-80 along with Accounts.

(ii) A copy of the Review (Hindi
and English versions) by the Gov-
ernment on the working of the
Cashew Export Promotion Counci},
Cochin, for the year 1979-80.

.(3) A statement . (Hindi and
English versions) showing reasons
for delay in laying the papers men-
tioned at (2) above. ‘

{Placed in Library. See No. LT-
2945/81.]

[}

(4) (i) A copy of the Annual
Report (Hindi and Englisp ver-
sions) of the Cotton Textiles Ex-
port Promotion Council, ' Bombay,
for the year 1979-80 along with
Accounts.

(ii) A copy of the Review (Hindj
and English versions) by the Gov-
ernment on the working of the
Cotton Textiles Export Promotion
Council, Bombay, for the year
197980,

(5) A statement . (Hindi and

—... English vetsions) showing reasons
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for delay in laying the papers men-
tioned at (4) above.

[Placed in Library. See No. LT-
2946/81). .

ANNUAL REPORT OF UNITED INDIA
INsURaNCE Co., Ltp, AND A STATE-
MENT Te REVIEW THEREON, ETC.

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI SAWA] SINGH SISODIA):
On behalf of Shri Maganbhaj Barot 1
beg to lay op the Table:—

A copy each of the following papers
(Hindi_  and English versions) ynder
sub-section (1) of section 619A of
“ the Companies Act, 1956:—

(a) (i) Statement regarding Re-
view by the Government on the
working of the United India Insu-
rance Company Limited, Madras,
for the year ended 31st December,
1980.

(ii) Annual Report of the United
India Insurance Company Limited,
Madras, for the year ended 3lst De-
cember, 1980 along with the Audit-
ed Accounts and the commenty of
the Comptroller and  Auditor
General thereon.

[Placed in Library. See No. LT-
2947/81.]

(b) (i) Statement regarding Re-
view by the Govvernment on the
working of the National Insurance
Company Limited, Calcutta for the
Yyear ended 31st December, 1980

(ii) Annual Report of the Na-
tional Insurance Compony “Limited,

Calcutta for the year ended 31st

December, 1980 along with the
Audjtedq Accounts and the com-
ments of the Comptroller and
Auditor General thereon.

[Placed in'Library. See No. LT-
2948/81.]

(c) (i) Statement regarding Re-
view by the Government on the
working of the” New India Insur-
ance Company Limjted, Bombay,; for
the year ended 31st December, 1980.
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(ii) Annual Report of the New
India Assurance Company Limit-
ed, Bombay, for the year ended 31st
December, 1980 along with the .
Audjted Accounts and the com-
ments of the Comptroller and
Auditor General thereon.

[Placed in Library. See No. LT-
2949/81.1 ’

(d) (i) Statement regarding Re-
view by the Government on the
working of the Oriental Fire and
General Insurance. Company Ljmit«
ed, New Delhi, for the year ended
31st December, 1980.

(ii) Annual Report of the
Oriental Fire and General Insur-
ance Company Limijted, New Delhi,
for the year ended 31st December,
1980 along with the Audited Ac-
counts and the comments of the
Comptroller—~ and Auditor General
thereon.

[Placed in Library. See No. LT-
2950/81.]
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BUSINESS OF THE HOUSE

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF.-
FAIRS AND DEPARTMENT OF
PARLIAMENTARY AFFAIRS ASHR1
P.-. -VF.:N?KATASUBBAIAH): With
your permission, Sir, I rise to an-
nounce . . , 4
(Interruptions)

SHRI HARIKESH BAHADUR
(Gorakhpur): I have given a noiice
for breach of privilege regsrding AIR.

(Interruptions)

MR. SPEAKER; I have referred it

for facts. >
(Interruptions)

MR. SPEAKER: We have already

informed you.

: /

SHR] A. K. BALAN (Oftapalam):
Some people were killed Even Mem-
bers of Parlisment belonging to laft
pirties are even not free from the



